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75 foeett, 9 arder, 2026

FT.3M. 1817(37).— o1 IIfAFTTH — 1989 (2008 ¥ HAMET) &I &RT 2 & SUWS (7—V) NI Uad
YMFTAT BT TIRT BRI Y, Dal WRBR U] gRT TGN o= H AEGAAT & Fabred @l foafy 4
9Tl el ATt @ Bictq (2) H afoid MBI bl UItdd &l © b a8 alferdl & dicd (5) H aford
R YRATSAT & BRI FI1e 31U, Yaeg Ud uiRearels 8q dictq (3) H afvid Si-ug ud i (4) 4
aftfa <rog # e WieRY @& wU H Hrf fefed o |

GUEED
BHD e TR U T Yo GRAST BT A
1 2 3 4 5
1 IR Rrem AlRge, SR 159 IR e faoett “fecel Hed, SR Yo d #
et free—urya—siaTer
2 IR Rrem AlRge, SR uRew IR uf¥ed el feeet | (198 f6. ) & d=
el N vd ey X AT
3 IR e alivge, Sax el Tax faeel @ feafor =g

[T, |. 190-W/Land/TKJ/DLI-UMB]
ST HAR THsM, g7 vRIIee ARy / fefor
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MINISTRY OF RAILWAYS
[Northern Railway (Construction Organization)]
NOTIFICATION
New Delhi, the 9th April, 2026

S.0. 1817(E).— In exercise of the power conferred by clause (7A) of Section 2 of the Railways Act,1989
(Amended in 2008), the Central Government hereby authorizes the Officer mentioned in column (2) of the table below
to perform the functions of the “Competent Authority for Land Acquisition (CALA)”’ in respect of Railway Project
as mentioned in column (5) of the table, for execution ,maintenance ,management and operation in the District (3) and
the state mentioned in column (4) of the said table, with effect from the date of this notification in the Official Gazette.

TABLE
Sr. No. Competent Authority District State Name of project
1 2 3 4 5

Construction of 3™ and 4™ line
Additional District Magistrate, . . | between Delhi-Panipat-Ambala
Outer North Delhi Outer North Delhi | Delhi | g gy in Delhi Division of
Northern Railway.

[F. No. 190-W/Land/TKJ/DLI-UMB]
SHAILESH KUMAR MISHRA, Chief Administrative Officer/Const.
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